Professional Fees

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that the insurance by the policy shall include an amount in
respect of Architects' surveyors' and consulting engineers and Legal and other fees necessarily
incurred in the reinstatement of the property insured consequent upon its destruction or damage
but not for preparing any claim.

The indemnity provided herein shall be subject to the limit of indemnity as specified in The
Schedule.



